CENTRAL ADMINISTRATIVE TRIBUNAL, JABALPUR BENCH, JABALPUR

O:A8 Nos, 698 g 759 of 2002

Jabalpur, thig 6th day of January 2003

Hon'ble shri gustice N.N. S8ingh = Vice Chairman.
Hon'ble shri ReKe Upadhyaya - Member (Administrative).

(1) o.A. No. 698 of 2002

H.L. Giri, s/o, shri B.C. Gir{,
Aged about 47 Years, Inspector,
Central Exclse, o/o Commissioner,
Central Excise, Tikrapara,

Raipur ™ oo AEElicant

(By Advocate - Shri Manoj Sharma)

VERSUS

1, The Union of India,
Through Secretary,
Ministry of Finance,
Department of Revenue, ,
Central Board of Excise
& Customs, New Delhi-110 001,

2. The COmmissioner. Customs &
Central Excise, Central
Revenue Building, Tikrapara,
Raipur .

v3. The adql, Commissioner (Psv),

o/o Commigsioner, Central Excise,
Raipur COmmissionerate, Tikrapara,

Raipur, Chhattisgarh. *¢+ Respondents
(By Advocate - shri p, Shankaran)

(2) o.a. No., 759 of 2qgg

HeK. Deep, S/Oo Late Shri
Dasarathi Deep, Inspector, Central
Excise, 0/o central Excise

Range-2, satna (M.P.), R/o, Central
Excise Colony, Civil Lines, satna

l. The Union of India,
Through secretary. Ministry
of Finance, Department of Revenue,

Central Board of Excige g Customs,
New Delhi-139 001,

Contd, 2/-



* 2 %

2.  The agdl, Commiss ioney (Psv),
o/o Commissioner, central
Excise, Raipur chmissionerate.

Tikrapara, Raipur, Chhattisgarh, ss+ Respondents

(By advocate - shri p, Shankaran)

COMMON RDER

BY R.K. ggadhzaxa, Member (Admnv, )=

dssue of charge-sheetsg dated 24,3712001 (Annexure-Apl)




order ag tg Costsy;

ey Nl

(R.K.Upadhyaya) (NeN.Singh)
Member (Admnv, ) Vice Chairmgn






